
Sr. No. Particu la rs Details

I Name of Corporate Debtor Parekh Aluminex Limited

2. Date of Incorporation of Corporate Debtor 0lSeptember 1994

J. Authority under which Corporate Debtor is
incoroorated/rec istered

Registrar of Companies. Mumbai

4. Corporate identity number/l,imited liability identity
number of Corporate Debtor

1.2720i M t I I 994Pl.C'0807-'ll

-5. Address of the Registered Oftlce and Principal
Otflce (lf any) of the Corporate Debtor

60 l. Auto Conrntcrcc Ccntre. Ke'nnedy

llridge. Nana Chorvk. (irant Road.

Mumbai 400036.

6. Date of closure ol'Insolvency Resolution Process 6 October 2020
. i,

7. t.iquidation commencement date of Corporate

Debtor
7 October 2020 (Order received on l2
October 2020)

8.

a,

Name and Registration number of the lnsolvency
Professional acting as liquidator

Name: Avil Menezes
Reg No.: IBBI/lPA-00 I ilP-P000 11 t20 l6-
2017i10041

9. Address and tr-rrail of the l.iquidator. as registered
rvith the Board

Address: '1 16. Crystal Paradise'. Dana.ii

Salvi Marg. Oft. Vce'ra [)esai Road. Ncxt
to Janki Centre. Above Pizaa [ixpress.

Arrdheri Wcst. Muntbai ,10005i.

l:rl a i | : av i lr-g-)caav i l.cont

t0. Addrcss and tr-nrail to bc uscd lilr corresporldcrtce
rvith the liquidator

Addrcss: Sanrc as point no. t)

t:mai I : irp.parckh(g)gnrai l.corl

ll Last date for submission of claims I I Novernber 2020

FORM B .1

PUBLIC ANNOUNCEMIiNT'
(Regttlation l2 o/'the ln.solvenc)'ancl Bunkrupttt'Bourd o/'Indiu (l.iquitlution Prrtc'c:;,s) Rcgulutittns, )016

F-OR THE ATTENTION OF THE STAKEHOI,DERS OF- PAREKH AI,I]MINEX I,IMI'[EI)

Notice is hereby given that the Hon'ble National Cornpany L,aw I'ribunal, Mumbai Bench has ordered the

commencernent of liquidation of the Parekh Aluminex Limited on 7 October. 2020.

l'he stakeholders of Parekh Alurrinex L.irrited are hereby called upon to subrnit their clairrts with proot'on or

befbre I I Noventber2020 to the liquidatorat the address mentioned against itern 10.

l'he {lnancial crcditors shall submit their clainrs with prool'b;' elcctronic nteans onlv. All other creditors nlay

submit the clainrs w'ith thc prool'in pcrson. by post clr bl clectrot.lic ltleatls.

Submission olfalse or misleading prool\ of claim shall attract penalties.

Date: l4 October 2020

Place: Mumbai

Liquidator of Parekh Alum inex Lim ited

Reg No.: I BBI/l PA-00 I /l P-P000 I 7/201 6-2017 I 1001t


